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been drawn to the newssitern appearing in the
Indien Express dated 20th July, 1972 that
over ten per cent of D. T C. buses on Delhi
ronds break-down rvery day ;

(b) whether Government have inguired
into the high percentage of daily break-downs
and alo the steps taken to remedy the
matter ;3 and

(¢} whether Government have tried to
tackle the problem of mossing trips by D.T. C.
buses and to what extent Government’s eforts
have been mocrssful ?

THE MINISTER OF PARLIAMEN.
TARY AFPAIRS, AND SHIPPING AND
TRANSPORT (SHRI RA] BAHADUR):
{a) Yes, Sir The fact, however, is that,
whereas the percentage of break-downs pee
day n relation to the number of buses on
rond was Zb 1 in October, 1971, itix 254
per dav now. kurther, the new management
of the Dethi Transport Corporation took over
139 buses from the D, T U, on 3. 11. 71,
out of which nearly 524 were more than
eight yeaes old

{5} The Dddbs Transport Corporation is
taking steps to reduce the rate of breakdowns
by presing new and  renvvated buses into
service and scrapping the over-aged ones and
constructiog new depots to wmprove the stand-
ard of maatenance of buses.

{¢) Yes, Sir The percentage of trips
mused has been brought down from 31.6 in
. QOctober, 1971 1o 21.1 curvemly.

iﬂ:whgatj.ud K. ss a Separate
Country in ‘X’ Standard Text Mook m
Mysore Seate

*205. SHRI DHARAMRAD AFIZAL.
TURKAR : Will the Minister of EDUCA.
I'TON AND SOCIAL WELFARE be pleased

0 state §

(n) whether in the State of Mysore in the
X' Standard text book, Jammu and Kashmbr
has been shown sepurate country in the
naps ; and

{b) if s0, the reaction of Central Govern-
mneat thereto ?

__THE MINISTER OF EDUCATION,
‘OCIAL, WELFARE AND CULTURE
[PROF. §. NURUL HASAN) : {a) and (b},
Necessary information is being collected and
will be laid on the Table of the Sabha as soun
4 posible.
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Acquisition of Constal Vessels

#210. SHRI M. KATHAMUTHU : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether there is an urgent need to
acquire small coastal vessels to develop coastal

shipping ;

(b) if so, the number of such vesscls
required ; and

{c) whether any steps have been taken to
acquire such ships ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RA] BAHADUR): (a) Yes,
8ir.

(b) A Sub-Committee of the Natiomal
Shipping Board, which is a statutory body, is
examining the question of the tonnage requ-
ired to meet our coastal requirements.

{¢) Orders for 10 dry cargo vemels of a
total of about 1,20,000 GRT and for 5 constal
tankers of about 63,000 GRT have been
placed abroad.
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Students’

Representation on Governing
Bodies of Universities

*212. SHRI K. BALADHANDAYU-
THAM : Wil the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state

{a) whether the praposal to give represen-
tation to students in the governing bodies of
the Univemities has oot yet been implemen-
ted ; and

{b) f 30, the reasoms for the delay in
implementing the proposal ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) and (b).
The recommendations made by the Gajendra-
gadkar Committee in its report on Governance
of the Univerities, including those relating to
Student’s particlpation in University Adminis.
tration, have been accepted in principle by
the Univemity Grants Commission and the
Central Government. The impleraentation of
some of these recommendations would require
amendment of the Acts of the Universitses
and further action in thi« regard is to be
taken by State Governments and the Central
Government. So far as  the Central Governe
ment is concerned, these recommendations
have alveady been taken into account while
amending the Aligarh Muslim University Act.
Similar action will br taken while formulating
coraprehensive legislative proposals of other
Central Universities.

The University Grants Commision have
forwarded the report to the Universities, It is
hoped that the Universities will take action
on those aspects of participation which fall
within their powen.

regarding Irvegalar Supply
of Secds and Fertilisers to States

*213, SHRI C. K. JAFFER SHARIEF :
Will the Minister of AGRICULTURE be
pleased to state :

(s} whether Government have received
complaints from occrtain  States regarding
frrepalar supply of sceds and chemical ferti.
Wawrs to farmers ; and
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(b) if so, the reaction of Gavernment in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHED P. SHINDE) : (a) and (b). Yes,
Sir, Complaints have beenn recelved from
some States regarding inadequate supply of
seeds and chemical fertilisers to  farmers

Regarding seecds, the Statea Government
arrange for the production of the required
quantities of seeds; and these efforts are
supplemented by the Nativnal Seeds Corpora-
tion, Taral Development Corporstion and
State Farne Corporation of India, A com-
pinint was received from the State Govern
ment of West Bengal regarding  non-supply
of seeds of paddy variety IET 1991 by the
Natonial Seeds Corporation and ths w bring
nvestigated,

Regarding fertilisers, coordinated spply
plans are deawn up once tn six months by the
Government of Inclia, 1 consultation with the
State Governmen s and domestic manufac-
turers. The Central Government arranges for
mmport of fertllisers to cover the deficity in
indigenous production. However, it & for the
State Governments to organise distribution of
imported fertdisers in such manner as they
deem necesary for timely supply to farmers

Owing so fhicultles  encountered by indi-
genous factorses and alse  difficulties in the
import of fertilisers, the supply potition thie
year has not been satisfactory, While every
eflfort is being madr to increme indigenoue
production and import availabilties, the foll-
owing measures  have been  taken to  emaure
just and equitable distribution of avallable
stocks amongst the States

(i) An order has been promulgated ueder
the Fmentinl Comuodities Act, making it
obligatory for the manufacturers to supply
quaatities of fertitisers to the States, ns com«
mitted Ly them during the Zonal Conferences.
This will ensure that the fertilisers are not
sold only in a few pockets in the countey and
that all the States get the supplis on sn
equitable bagis,

(if) Orderns have also been pamed under
the Fertilver  Control order, compelling the
manufacturers 0 report  to the Clentrad and





